Annexure-5

Name of the corporate debtor: M/s Evershine Solvex Private Limited; Date of commencement of liquidation: 23.01.2023; List of stakeholders as on: 17.03.2023

List of operational creditors (Government Dues)
(Amount in ¥)
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1 [Excise and | State 19.01.2022 Rs IRs Old | Nil NA 0.32% | - - - The VAT/ Sales Tax department
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